95 Written Aqswers
(=) st 4gf 1 35 A@a-
*TT‘(@ET-H"}%’(gI |@e & atd¢ |ealg
B AT fgd wA4Y Fed; W Har 3
df=27 T SAw ) ouar AT I
zra Iamr fgrr w1t 7

- 245, JTransferred io the 14th May,
-1990.]

Extension of railway lines in North
: Eastern Region

246. SHRI RAJNI RANJAN SAHU:
Will the Minister of RAILWAYS be
, pleased to state:

. (a) whether Government have for-
mulated any plan to extend rail lines

Name of project

Dharmanagar— Kumarghat M.G. lir;e .
Balipara— Bhalukpong M.G. line .
Silchar— Jitibam M.G. line » . o
Amguri--Tuli M.G. line . N .
Lalabazar— Bhairabi M.G. line . .
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to these places in North Eastern Re-
gion which have not such facilities at
present; and

(b) if so, the details of the proposals
formulated?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
AJAY SINGH): (a) and (b) Exten-
sion of the existing Railway network
in the North Eastern Region hag been
approved and the construction of six
new line projects, tofalling 323 Km
has been taken up in the Region, The
details of these jines are as underi—

Jogighopa— Guwahati BG line’with a rail-

cum-road bridge across river Brahma.putra at

Jogighopa . . .
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Length Estimated
(in kms) cost

(Rs. in

crores)
. 33 43,93 since opened.
. 35.46 14.18 since opened.
. 49.16 41,09 since opened.
. 15 8.78
. 43 38.98 partly opened.
. 142 388
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Diversion of Tralns at Guntur

248. DR. YELAMACHILI SIVAJI:
Will the Minister of RAILWAYS ke
pleased to state:

(a) the traing which are proposed to
be diverted via Guntur and what is
the target date for this diversion in
view of the gauge conversion between
Guntur and Macherla; and

(b) what are the getailg thereof?

THy DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
AJAY SINGH): (a) and (b) 7053|7054
Hyderabad-Madras Express and 7055]
7056 Hyderabad-Narsapur Express will
be diverteg via Guntur after the track
ig certified fit for runfiing the trains
al 80 KMPH,

Families assisted under the YIRDP in
Ur.

249, SHR] RAJNI RANJAN SAHU:
Will the Minister of AGRICULTURE
be pleased to state:

(a) what is the number of families
given assistance under the Integrated
Rural Development Programme in
Uttar Pradesh during the year 1989
and go far in 1990; and

(b) what steps are proposed to be
taken to give assistance to more fami-
lieg during the current year?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVE.
LOPMENT IN THE MINISTRY OF
AGRICULTURE (SHRI UPENDRA
NATH VERMA): (a) Number of fami-
lies given assistance under the Inte-
grated Rural Development Programme
in Uttar Pradesh are 633677 in 1989 ang
127577 during 1990 upto February,
1990,
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(b) An allocation wof Rs. 14727.97
lakhg (both Government of India and
State Government Shares) has been
made to assist 468144 familieg under
the IRDP in Uttar Pradesh during the
year 1990-91.

Non-Deposit of PF ang Insurance
amount by Dunlop India kid. ete,

280. SHRI DHULESHWAR MEENA:
Will the Minister of LABOUR be
plessed to state:

(a) whether it is 3 fact that Dunlop
India Ltd., Shew & Wallace Co. Ltd.,
Videocon Co. Lid. ang Mls. Orson &
Nihon Co. Ltd. have been continuously
doing numerous neglegences|Fraud in
depositing the amounts with the con.
cernegd Government authorities of ESI/
Regional Provident Fung Commis
sioner’s offices; and

(b) it not, what are the details of
the amounts deposited by these Com
panies during the last three years with
the concerned Government Authori
tieg i.e. ES] & RPFC’s offices and what
should be the exact figure of amounts
which these Companies should deposit?

THE MINISTER OF LABOUR AND
WELFARE (SHRI RAM VILAS
PASWAN): (a) ang (b) The reguisite
information is being collected and
will pe laid on the Table of the Sabha

Facilities to Indusiries in Anand
Parbat Area, Delhi

251. SHRI DHULESHWAR MEENA:
Will the Minister of URBAN DEVE
LOPMENT be pleased to state:

(a) whether it is a fact that a num-
ber of Mini/Small Scale Industries
are functioning in the Anand Prabat
Area of Delhi;

(b) whether it is also a fact that
Municipal Authorities|Delhi Adminis
tration have issueq licenses and elec
tric comnectiong to these Industries;

(c) whether it ig a fact Government
have declared this area as conforming
Area; and



